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(Sri R.S, Mishra, Advocate)
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3 The. counter affidayit filed by the respondents
states that the applicant was Promoted on ad hoc basis
by the 0Office Note No.957-E/ Asst . Guard/B83 dated 11=-2-1987
and reverted to his substantive post in the grade of
Rs+800-1150(RPS) and posted under CIT/CNB vide notice
no.941-E/ET-1V/CA/85 dated 20-3-1989. It is stated in the
counter reply that the applicant was booked to ZTS/CH for
P-24 course from 4-8-1987 to 1-9-1987 and the applicant was
declared eligible for Supplementary Course in the office
result Nu.561 dated 6=10-1987. Thereafter the applicant
uasirsﬁsilpplemantary Course in March, 1988 but failed
vide result no.428 dated 5-4-1983. The applicant was
again booked for P=24 course from 1-9-1989 to 26-9-1989
and was declared Supplementary in commerce yide result
No.738 dated 15-1-1990. The applicant was again boaoked
in.Supplementary Course in March, 1990 and he was declared
passed vide result no.838 dated 26-5=-1990. It is claimed
that the applicant was Promoted and posted as Assistant
Guard under SS/CNB vide notice No.957E/Asst.Guard/s3 dated
28-8-1990. The applicant was posted against the vacancy
caused by the retirement of Sri mMahesh Prasad, Assistant

Guard by order dated 28-8-199g,

4o In the light of the above facts, the relief spught

for by the applicant of being posted as Assistant Guard
against the vacancy on 31-1-1991 appears to be misconceived.
No rejoinder affidavit to the counter affidavit has been
filed by the applicant to the above facts revealed in the
counter affidavit. Therefore, the 0A is dismissed as lacking

in merit, There shall be no order as to cgsts,
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